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COMPLIANCE RTPORT OT THIS HON'BLE TRIBIIITAL

oRDER DATED O5.O3.2O2O, ON BEHALF OF

RA"'ASTHAN STATE POLLUTION CONTROL BOARD.

I, Vijay Sharma S/o Shri Krishna Kuma-r Sharma, aged about

47 years, at present working as Regional Officer, Rajasthan State

Pollution Control Board, Kota (Raj.) do, hereby submits the

compliance report as follows:-

1) That the Hon'ble Tribunal by order dated 06.03.2020 directed

as folLows:-

42, Accordingly, o, report has been filed on O3.O3.2O2O bg

the SPCB as Jollows:

"2. That i^ co',.plla,n,ce o.f thts Hon"ble Trlbunal order
inspection o.f M/s Jgoti Kira'l Stone Crusher, q.t Kh.rsra. no.
203/137, Villqge C@liga, Tehsil Chhipo. Bqrod, Dlstrict Baran

'/u.rs 
conducted on 20.12.2019 Jotntlg bg o. team of officla.ls

lron Dtstrict Ad.''rl'rlstration, j,ll'rl'rg Depq,rtment, Forest
Department, Agrlculture Depd.rt''lent and. Heo.lth Depqrtment.
Durlng the course of inspectlon the stone crusher wq,s
nonoperatioe lor malntenance o! m(Ichlnery. The tearn ha.d.

dlso lnspected the sald. mlnlng plt at ullld.ge Chalnpuiga
Kh(rsr(r no. 96/26, During the course of lnspectlon lt uds
obsewed thqt plt of s'lrfo,ce qteq qbout 27 meters x 55 ,ieters
ls there ,,uithi'r the Kho.sra. no, 96/26. The pit t./Jcs tilled. uith
r@ln water, As reported bg the Asst, J,,llnlng Englneer, the
Department o.f l tntng & Geologg h(,.s n.ot lssued. aag
permission/perrnlt lor mlnlng on the sold land. It h(Is (llso
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been reported. that looking to the site condltlons, tnining in
the pit might hqae been done pior to the l@st rqing seo,so't
(qpprox- 6 month ago) dnd. there q,re no marks/ sign ol recent
mining @ctittities in the @rea. The photo copg ol the joint
inspection reports qre clnnexed hereuith and. mstked, q.s

Annexure - 7 (Collectitelg).

As per the phgsical obseruqtion ol pollutTon conttol nteq,sures
qt the stone cr-usher, the RSPCB ho,d issued shotu cquse
notice on 19/O2/2O2O for iatend.ed reaocqtlon of co'[se'at to
operqte q.nd intend.ed. directions under section 3l (A) oJ tlrc Air
(Prevention and. Control o.f Pollution) Act, 7987. RSPCB hqs
given opportunltg o.f being heqrd (OBH) to the project
proponent to subrnit rcplg and requisite detalls/docunents, il
he d.esires so, in person or through his representdtiae ort
O2.O3.2O2O at 3.OO PM. The photo copg o.f the show cause
notlce dated 19.O2.2O2O is qnnexed hereulth and t,rarked q.s

Aituexut'e-2.

3. That the OBH wo,s conducted or O2.O3.2O2O qnd qlrtended

W the Director o.f the unit. During OBH, lt tr.as decided thqt
the project propoflent sh.,.ll cotry)lete the tendiniig uork of
construction o! bound.ary uoll bg 3O.O4.2O2O qnd sholl .Ilso
subnit bqnk guarantee o, Rs. I Lakh q.s q suretg in this
regqrd, Also, Environment Colnpensatlo'r shd.ll be inposed. tor
the pd.st violqtion as per guldellnes of the Sto,te Bodtd.'

3. Let lurther a,ctiorr taken report in purs-ua;nce ol abotE

be firnished beJore the nert d.ate bg e-mail at Judlcla.l-
ngu@oa,in.."

2l That in compliance of the directions passed by this Hontrle

of decision takenTribunal order and to ensure the compliance

in the OBH, the ofiicials of the state board visited the unit i.e.

M/s Jyoti Kiran Stone Crusher on 76.07 .2O2O, during the

course of inspection certain deficiencies were observed and a

site memo was given to the unit representative in this regard.

That the unit submitted the reply to the deficiencies observed

during inspection dated 16.07 .2O2O through email on

77.Oa.2O2O, f 3.08.2020 a;rd 14.08.2020. The officials of the

state board again inspected the unit on L4.O8.2O2O to veriry

the compliances done by the unit with respect to the
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deficiencies observed during inspection dated 16.07.2O2O. T}re

oflicials in their inspection dated 14.O8.2O2O have observed as

follows:- 'The unit hns prouided reqtired pollution control

measu.res (except adeqtate plantation) uithin the premises.'

The photo copy of the inspection reports dated L6,O7.2O2O atd

A.Oa.2O2O alongwith photographs are annexed herewith and

marked as Artrcxure- 1 (Collectively).

4l That in compliance of the decision taken in the OBH, the unit

has also deposited a bank guarantee of Rs. 1 Lal<h in favor of

Member Secretar5r, Rajasthan State Pollution Control Board

which can be forfeited in case of non-compliances of consent

conditions.

That in the light of submissions

requested that the compliance report

record.

made herein above, it is

may kindly be taken on

Regional
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. Inspection rcport
or

M/s Jyoti Kir.n Stole Crush€r, Vitlage lillliya, 'l'ohsil Chhipr Brrod, District Br.n.

Name & Address NI/s Jyo(i Kiran Stone Crusher, Village Faliya, Tchsit Chhipa Barod, District Bar|n,

Product j Stbne Crtt and Dust 6 100 TpD (as per CTO)

Category Red & Small

Status of Non-op€ratiooal
Operation

-l

Consent Status ' Unit was granted CTO vide H.O. letter dated 3ll08/2018 for production ofstone
grit and dust @ 100 TPD, with validiry npto 3t/07/2023.

Visit observations:

' The undersigned omcial visited l\rs Jyoti Kiran Stone Crusher, Villege Faliyr, Tehsil

Chhipa Barod, District Baran on 1610712020, in the presence of Sh. Ravi Tailor
(Muneem), in reference to H.O. letter datcd 04/03/2020 and repeated complaints
rcceived from Shri Guru Gorakhnath Ji Mahsraj Vikas S€ve Siksha Samiti. Kota.

' During visit plant was found non-operational due lo repairing ofjaw.

' Display board was provided outside the unir.

' One jnw crusher (15" x J0") was installcd and was found panially covcrcd wirh G.I. tin
sheets. Sprinkler was provided al thcjaw crusher.

' Trvo granulators (6" x 36") and one pritnary screen (10'x 5,) were installed afld were found
partially covered with G_1. rin sheets. Sprinklers were provided at the granulators and
pnmary screen.

One secondary screen (t8' 5') was installed and was found partially covcred with G.l.

The conveyor chutes of dust conveyor were not provided with elongated conc. 'i'iii,""*€,
Wind brcaking wall has beco piovided with the product conveyors ofthc stonc crushcr.

Plantatioo was inadequate. Unit representative was advised to provide morc plaatation.

He{1d"

Adequate watcr storage was provided for sprirrkling purposes and source ofwater is through

borewell iriside the premises.

The unit has provided demarcation around the area ofthe premises using barb wire fencing.

Unit has provided metalled road (murram) wirhin rhe premises.

vxE sEluuudy scrccn (16 x ) ) was msta ed and was tbund partially covcred with G.l. tin Isheers 
o.t^t \

Witer sprinklers have been provided a! transfer points connecting screen to the conveyors,;6.

5
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Unit has installed an old D.G.

adequate stack height.

set of 250 KVA, wilhout acoustic enclosure and having

PHOTOGRAPH SHOWING PARTIALLY COVEREO JAW INSIDE THE UNIT

PHOTOGRAPH SHOWING PANT]ALLY COVERED GRANULATORS AND PRIMARY
SCREEN INSIDE THE UNIT

--ffi''fi .
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PHOTOGRAPH SHOWING wlND BREAKING WALLS ANO NON.AVAILAAILTTY OF
ELONGATED CONE WITH THE PRODUCT CONVEYORS

At the tine of inspection, a site memo was given to the Unit's representative for the observed

dsficiencies (copy enclosed). The unit has submitted reply for rhe aforesaid site memo vide e_mall

dated 11108/2020, 13108/2020 nd l4lOBl202O along with phoiographs (copy enclosed), according ,

1o which above deficiencies have been rectifie d. r, I
Idr t ^A\,/" -

Funher the unir was agair inspccted on l410812020 by Arurag singh, JEE in prcsenc" ffiffiJ
Mittal (Manager) in order to verify the contents of the aforesaid reply and during inspection it was

found that unit has rectitied the deficiencies mentioned in the site memo. The observations are as

S. n_o, Delicietlcy Observations

Jaw crusher was found partially
covered.

Jaw crusher has been complctely covered
with G.I. tin sheets.

ilX'

: 1 64d-7a2o 1o:s2:11 A
24 592041 1 1 N 7 6.6 4A7 9251
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PHOTOGRAPH SHOWING COMPLETELY COVEREO JAW CRUSHER OF THE UNIT

Primary screen and Cranulalcils
were panially covcrcd.

Prinrary scrcen and granulators \\,i-,.
.'.,.J cur.lllelclyrcuvereri with u.l ii,r

ul ScrceD was found panially covered. Scrcen was found completcly covered
wrth G.I. tin sheets.

End hooper has oot been p.ovided
with the duct conveyor

Product conveyors were provided with end
hoopers.

The D.C. set has trot been provided
with acoustic enclosure.

The D.G. set has been removcd Aom the
site.

' --- 
-

\r-\
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PTIOTOGRAPH SHOWING COMPLETELY COVERED PRIMMER
SCREEN AND GRANULATORS OF THE UNIT

PHOTOGRAPH SHOWING COMPLETELY COVERED SCREEN OF THE UNIT

I
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PHOTOGRAPH SHOHNG WIND BREAKING WALLS AND EN HOOPERS wlTH

, 
THE PRODUCT CONVEYORS

Thc unit has providcd raqui&d pollutiotr control mcasurr,i (erccpt adequst€ plaotntioo) $,ithin thc Ptlslis6.

(Ashok KumarJeliya)
Asst. Env Engineer,
RSPCB, RO Koh

(l r-"-.-1
(VijaySharma).
Regional Officer,
RSPCB, RO Kota

n^w
tendiiE sllnerrr

lT,r"lT;?:u*"

Recommendetions of R.O. : In vicw ofabovc, in casc unit has alrcady subminci any bank guarantec/guaranlee money for planlation. decision on forfeirrre ofbank g,arantee may bc tak"n in cas. stiputatea rmefor planration cornptetcd. Fu(hcr, unit may bc asked ror aaanioia/ficsi i_'t ,"Jri"" t. r,_o,,.".

A)ffi


